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MR. CHAIRMAN: Your
supplementary please.
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MR. CHAIRMAN: This is his second
supplementary.
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SHRI PREM CHAND GUPTA: Sir.

we had, in fact, 75 million hectares of
forest land which was 22% of our land I
arca. Between 1982 and 1992 and it got

reduced to 19% and it is shrinking
further. With this shrinking forest arca, -
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art we taking adequatc steps 1o ensuic
that our flora and fauna which has been a

| part of our cultural heritage is protected?

It is being said that the Government is

unable to do something about saving

threatened species.
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SHRI V. NARAYANASAMY:
Chairman, Sir, the Ministty of Emfon;;
ment and Forests has brougfn
policy on environment and espé
forests. Whenever new industries on. a
scale afc started, whether Gover ment Gf
private, they are given prov(si rnf C!\.df-_;ﬁ
ance with the undcrstandmg “that the
industries would be doing afforestation im
the nearby area cquivalent to.the . area™
piven for the industry. The arder has
been flouted. In order to keep the cnvi-
ronment in a non-poliutant state, certain
regulations are to be followed. These are
being flouicd. Take, for example, Man-
galore—1 am giving a very small ex-
ample—where sca coast has been pol-
luted because of the new industries com-
ing up there. Thut is the situation even in
the other arcas like Cochin coastal arca.
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When the industries are not following the
guidelines, the Ministry of Environment i and
Forests is not taking any steps to dose down
those  industries. These should be
environment friendly and people friendly.
Even then this Ministry is not taking any
action for political reasons. I am saying, Sir,
it is for political reasons. I would like to
know from the Government whether those
industries who are not following the
directions given by the Ministry of
Environment would be closed down. Now
the Supreme Court has come in the way. The
tanneries have been closed by the Supreme
Court and not by this Ministry. I would like
to know from the hon. Minister whether the
Ministry will take strong action against those
industries which are violating the environ-
mental norms. ...(Interruptions)...

SHRI MATI MARGARET ALVA: Sir,
in Mangalore all the waste is released into
the sea by the big industries. All the
oil

e )

SHRI V. NARAYANASAMY: Whatft 3|
are your Regional Offices doing? ...(In-; et

terruptions)...
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SHRI V. NARAYANASAMY: Sir, this
is not the question. ...(Interruptions)...
SHRIMATI MARGARET ALVA: I am

sorry, Sir. ...(Interruptions)... This is not
the question. Sir, we are not taking

spills~are there in the sea.
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about the Minister. He may come and go
tomorrow. That is not the question. The
question is: What is the Minister doing for
the coastal areas, for orotecting them against
this kind of thing? People pay money to the
officials and to the committees and get away
with  doing  anything they  want.
...(Interruptions)...

SHRI V. NARAYANASAMY: They are
starting industries without getting the final
clearance. ...(Interruptions)... Why is the
Ministry not following the environmental
norms in. these cases? Sir, the Minister says
that I should make a complaint. Why should I
make a complaint? ...(Interruptions)... It is
his duty to close down those industries which
are polluting the environmnet. Why is the
Minister asking me to make a complaint?
...(Interruptions)...
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SHRI V. NARAYANASAMY: He is
answering everything except my question.
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MR. CHAIRMAN: 1 think we have
extracted all possible answers from the
Minister ...(Interruptions)... Now, Question
No. 402. ...(Interruptions)... Just one minute
please.
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SHRI SATCHIDANANDA: Sir, regarding
this question, I have an important point to
make ...{Interruptions)... Sir, generally, I do
not put questions. {Interruptions)... Please
allow me for one minute. ...{Interruptions)...

MR. CHAIRMAN: Okay ..{Interrup-
tions)...
SHRI SATCHIDANANDA: Sir, im-

plementation of the environment laws is a
very important programme. The Government
has got many policies on this subject. But,
awareness of this problem of environment has
to be popularised among the people.

For that I would like to ask if there is any
programme of the Government to popularise
and create awareness among the people of this
country about the environmental issue because
peoples cooperation is very much needed. Has
the Government got any programme, trough
the media, to create any aware If so, have you
made any Budgetary provision for this
purpose? 1 want a specific answer from the
Minister. This is very important.

MR. CHAIRMAN: For creating awareness
among the people; have you any programme?

SHRI SATCHIDANANDA: Sir,
popularisation and awareness among the
people through the media ....{Interruptions)...

SHRI GURUDAS DAS GUPTA: The old
policy is being carried out ....{Interruptions)...

SHRI SATCHIDANANDA: Let them have
a new policy to create awareness. We are not
coming in the way of that ....{Interruptions)...
No. They are here to create new policies for
that.

CAPT. JAI NARAYAN PRASAD
NISHAD: This Ministry has been organising
the National Environment Awareness
Campaign every year since 1986 with the aim
of creating environmental awareness at all
levels of society.

[RAJYA SABHA]

The Campaign also

0 Questions 8

addressed  other
environmental issues such as soil conser-

vation, people's action and role in waste

utilisation, environmental education,
awareness and communication, fuel, fodder,
zoo education, conservation and captive
breeding of endangered species, wildlife
protection, etc.

SHRI SATCHIDANANDA: Through the
media, Mr. Minister. I want through the
media. Have you got any Budgetary provision
for this to popularise and create awareness
among the people through the media? Media,
please.
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MR. CHAIRMAN: Question
...{Interruptions)...
is over.

No.402I
Question Number 401
I have called Questions Number
402 ...{Interruptions)...

SHRI SUSHILKUMAR SAMBHA-JIRAO
SHTNDE: Now, we are on the sports ground.

Functioning of SAI

*402. SHRI VAYALAR RAVI: Will the
Minister ~of HUMAN  RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government will reorganise
and restructure the Sports Authority of India
(SAI) in view of pathetic per-



